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Ref: SCAORA/SG/SCI/CV/28/2020

05.07.2020
New Delhi

To,
The Secretary General,

Supreme Court of India,
New Delhi — 110001.

Ref:- i) Standard Operating Procedure dated 15.04.2020
i1) Standard Operating Procedure dated 16.05.2020
iii) Standard Operating Procedure dated 14.06.2020 and;
iv) Standard Operating Procedure dated 04.07.2020

Sub- Request to set-up sufficient facilities for Video Conferencing in the Supreme
Court premises.

Respected Sir,

With reference to the aforesaid subject, we wish to inform you that many members
of the bar have complained of connectivity issues and technical glitches while
appearing in the Virtual Court vide the Vidyo app. through their respective
desktop/laptop/mobiles. There have been many grievances wherein no proper
redressal is available even after timely complaining of the technical glitches vide
emails and calls to helpline no. 1881.

We accordingly request you to please set up and kindly ensure that sufficient video
conferencing facilities consistent to the cause list, are available at the Supreme
Court premises, as communicated vide circulars referred above.

We further request that the email communicating the request for availing the video
conferencing facility to appear in Virtual Court at the supreme court premises may
be extended from 2.00 pm of the previous day to 10 A.M. of the day, in which the
matter is listed.

We request your good self to kindly do the needful at the earliest.

Thanking you,
Yours Sincerely,

Z Y
Joseph Aristotle.S
Hony.Secretary,
SCAORA.



